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SUPREME COURT OF I NDI A

ClVIL APPEAL NO. 2335 COF 2003

COVMWNR. OF | NCOVE TAX, MJINVBAI Appel I 'ant (s)
VERSUS
D. P. SANDU BROCS CHEMBUR (P) LTD. Respondent ( s)

5

WTH CGivil Appeal 1387 of 2004

W TH Givil Appeal 2333 of 2003
WTH G vil Appeal 2334 of 2003

WTH CGivil Appeal

NO.
NO.
WTH Civil Appeal NO 2336-2338 of 2003
NO. 4468 of 2003
NO.

WTH G vil Appeal 6996- 6997 of 2004

W TH CA. No. 801/05 @S.L.P.(C) NO. 700 of 2005

(HEARD BY HON BLE RUVA PAL, ARIJIT PASAYAT AND C. K. THAKKER, JJ.)

Date: 31/01/2005 These Appeals were called on for pronouncenent
of judgnent today.

CORAM :
HON BLE MRS. JUSTI CE RUVA PAL
HON BLE MR, JUSTI CE C. K. THAKKER
For Appellant(s) M. B.V. Bal aram Das, Adv.

For Respondent (s)
M s Mani k Kar anj awal a, Adv.

M. Rustom B. Hat hi khanawal a, Adv.
M. Annam D.N. Rao, Adv.

M. Jay Savl a, Adv.

RECORD OF PROCEEDI NGS

Hon’ bl e M s. Justi ce Ruma Pal pr onounced t he

j udgnent / Or der of t he Bench conpri sing Hon’ bl e M. Justi ce

Arijit Pasayat and Hon' ble M. Justice C K Thakker.



In CA No.2335/2003

Givil appeal No. 2335  of 2003 is di sni ssed

wi t hout any order as to costs.

In Gvil appeal Nos. 2333 of 2003, 2334, 2336- 2338,
4468/ 2003, 1387/ 2004, 6996- 6997/ 2004 and
No............. /2005 @ SLP(C)No. 700/ 2005

Leave granted.

In view of the judgnent passed in CA
No. 2335/ 2003 t hese appeal s are di sm ssed.

[ SUMAN WADHWA] [ MADHU SAXENA]
COURT MASTER COURT MASTER

Si gned REPORTABLE judgrments are placed on the file.



